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#have recommended that leave of
absence be granted to the following
Members for the periods indicated in
the Report:

(1) Shri G. Narayan Reddy
(2) Shri A. Jayaraman

(8) Shrii Maheswar Naik
(4) Shri Biren Dutta

(5) Shri Yashwantrao
rao Mukne

«(6) Shri Dasaratha Deb

{7) Shri R, Kanakasabai

(8) Shri U. Srinivasa Malliah
(9) Shri Biddika Satyanarayana
(10) Shri Ram Singh

(11) Shri D. D. Puri

(12) Shri T. Abdul Wahid

Martand-

1 take it that the House agrees with
the recommendations of the Com-
mittee.

Some Hon. Members: Yes.

Mr. Speaker: The Members will be
informed accordingly.

12.13 hrs.
DEMANDS FOR GRANTS—Contd.

MINISTRY OF INTERNATIONAL TRADE—
contd.

Mr. Speaker: The House will now
take up further discussion and voting
on the Demands for Grants under the
control of the Ministry of Interna-
tional Trade. Out of the five hours
allotted, three hours have already
been taken and two hours remain,

Shri Kapur Singh (Ludhiana):
‘When is the Minister likely to reply?

Mr. Speaker: How long is he likely
to take?

The Minister of International Trade
(Shri Manubhai Shah): About half
an hour to forty minutes.

2570 (ai) LSD—4.
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Mr. Speaker: We have to conclude
by 2.15 p.M. So, I will call him at
about 1.30 p.M. Shri L. N. Bhanja Deo
may continue his speech.

Shri L. N. Bhanja Deo (Keonjhar):
Mr. Speaker, I was speaking about the
performance of STC yesterday. I said
that T was a bit harsh to it last time
when I spoke on the Plan Appraisal,
and I gave my reasons for it. To a
certain extent, those reasons still hold
good. Yet, the devil hag to be given
its due.

Shri Brij Raj Singh-Kotah (Jhala-
war): Who is the devil?

Shri L. N. Bhanja Deo: STC is the
devil. That is what follows.

The one-man delegation that went
to Japan to negotiate a deal for 7
million tons of iron ore, negotiated it
at a very high price which was indeed
a very creditable performance. In that
respect, their performance is certainly
praiseworthy. But their performance
in maganese is rather, I shoulq say,
hopeless. We have lost the maganese
businese because of the Herculean
inefficiency of STC in this respect.

I will show why it is, when the pri-
vate trade which is doing similar
business can negotiate a better deal,
the STC failg in this matter. T know
it from my little experience in this
regard and I will ment.on two or three
names of those who par‘icular’'y deal
in this, that is, Misrilal Jain, the house
of Rungtas and some others like them.
When they can process manganese o
which is unsaleable even by the STC,
I can not understand why the S.T.C.
which is manned by very highly paid
officers for dealing with this particular
business is not able to procure these
deals or sell off their goods and has to
seek the help of particular business
houses. Of course, I will come to it
a little later when I deal with another
aspect of the STC to which I will try
to draw the attention the hon.
Minister,
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I am not at all against an efficient
STC, if it performs itg job commen-
surate with the socialistic policy that
was enunciated at Bhubaneswar re-
cently, namely, socialistic democracy.

An Hon.
socialism.

Member: Democratic

Shri L. N. Bhanja Deo: Whatever it
be, it is the same thing.

I will request the hon. Minister to
see in this regard whether the time
has not come for them to appoint a
high-powered committee, even if it is
of h's own Ministry I do not mind, to
go nto this particular aspect.

As to the business methods of the
STC, they have succeeded in certain
matters. The hon. Member from
Pudukkottai mentioned certain aspects
of it ang asked why it shoulq not be
given credit for it. I also give them
credit for that; but  probably
he forgot to mention that in
certain respects, specially underin-
voicing and overinvoicing which
he mentioned, it is also a part
of the STC’s business. If we go deeper
into the matter, we will find that pro-
bably the deals which the Govern-
ment of India is now enquiring into
relate to them—I do not want to name
them—I want to know if they were
processed by the STC. I would like
the hon. Minister to enlighten us on
the matter whether it is so or not so as
to allay our apprehensiong in the
matter.

1 would also suggest for the con-
sideration of the hon. Minister and his
M nistry as to whether the STC should
not in time to come take up inter-
national trade in petroleum and gaso-
line products when all our refineries
which are planned for go into produc-
tion. That will show truly whether
the STC ig efficient in spreading our
international trade. In this particular
businesg there is keen competition in
international trade anq it will show
whether the STC is as efficient as it is
made out to ha
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Then I will come to the training
of officers. Why does the STC fail in
its efforts where other business houses:
succeed? I hope, I am not being miz-
understood when I mention a certan
business community because it is not
in a bag sense that I am meaning it.
Where the Marwari businessmen
succeed, I would like the hon. M nister
to say why our STC fails. According
to me it is probably because our
officers are not trained or attuned to
carry on the business on those lines.
Why, as I said before, do Misrilal Jain
or the Rungtag succeed when we fail?
It is because they have this business
ingrained in their blood. S miiarly, if
we are to succeed, we must train our
business officers so that they are
attuned to compete with the private
sector and do what the private sector
does so efficiently. Probably, I will
not be far wrong if I mention that the
hon. Minister who has stepped up our
international trade considerably would
not have becn so successful hag he
not studied the background of the
private industry or the private business
before he came into office. If he had
not that background, I am sure he
would not have made th's spectacular
progress that the international trace
has made since he has come to this
Ministry.

Lastly, I would like to mention one
or two things and I will particularly
mention to what the hon. Member
from Goa mentioned yesterday. My
hon friend, Shri Alvares. said that our
international trade policy should not
be biased or so phased on our foreign
policy. Soon after that, he mentioned
that France is trying to keep out
Britain from the Common Market and
he also gave an example az to how in
an under-developeq economy we
should not be biased or should not be
committed to anv trade centres like
the Commonwealth countries, That is
what he meant by it. But when T
put the two things together, T cannot
understang it. I will be very happy
if the hon. Member corrects me when
1 ask whether we being a non-aligned
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country are not trying o go without
attachement. Of course, due to cer-
tain historical facts, we are atlached
to the Commonwealth counries. Put
we are trying to get what is best for
our country in the sphere of inter-
national trade so that we are not
entirely dependent on them and we
certainly wish the hon. Minister god-
speed when he is going to represent
our country in the Commonwealth
Ministers Conference and thereafter at
the UN. I am happy that a few Mem-
bers of this House are also going with
him and that will certainly strengthen
his hands and the Members of Parlia-
ment will certainly act as a watch-dog
because I know for certain that one of
the Members of the Delegation is one
who represents Hon. Shri Alvares’s
party.

Shri Alvares (Panjim): I am not a
Member of the Delegation.

Shri L. N. Bhanja Deo: You are not;
dbut Mr. Nath Pai is going.

Shri Alvares: He is also not going.
He has declined to go.

Shri L. N. Bhanja Deo: If he is not
going, that is a different matter. But
what 1 heard was that he was also
going anq it would have been good for
our country if he had gone. (Interrup-
tion).

Mr. Speaker: Order, order; no plcad-
ings for any Member.

Shri L. N. Bhanja Deo: I am sorry.
I had to defend the interests of my
Party. Having said all that . .. (In-
terruption).

Mr. Speaker: Order, order.

Shri L. N. Bhanja Deo: Having said
all that about the international trade,
1 would say that surely everyone in
the House will agree that the perfor-
mance of this Ministry has been com-
mendable and we will certainly wish
them better performance in years to
come.

Shri Harish Chandra Mathur: (Jal-
ore): Mr. Speaker, Sir, the real
strength and independence of our
economy very much depends upon this
international trade, our balance of
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payments and promotion of our ex-
ports. We cannot perpetually depend
upon ussistance from the other coun-
trie; by way of loans and grants.
Therefore, it was only natural when
the hon. Minister was complimentcd
from all sections of the House, whe-
ther it was the Communist quarter
or whrther it was the Swantantra
Party or whether it was Congress or
the Independents. The hon. Minister
descrvox high compliments for his
perfi .aunce for break'ng through the
stagnation which was there for over
ten ycars, for creating a fresh climate
for export promotion and for arousing
nul ¢nal interests in exports from this
country. The facts which are before
us all are an eloquent testimony to
his rorformance. But ag  he himseif
has r-alised, we have just made a
beginning, and I think that we have
to cover a considerable grounsg on
this matter. Our trade balances are
such that the gaps have still got to be
bridged. and our cxport promotion has
got 1, b~ reinforced at al] points. It
is trv> that our present performance
in exnort promotion covers almost all
the items and almost all the countries,
and it has indicated a rise in exports.

But, in this connection, I would like
to point out that there are certain
trends of which care has got to be
taken. The first is our trade balances
with America. There is a very wide
gap in the trade between our two
countries, and I think that that should
be taken care of. We must export
more and we must try tu balance our
trade with the USA just as we are
doing almost with the East European
and communist countries.

The emergence of China in the field
of trade and commerce is another
very important factor to which no
reference has been made either by the
hon. Minister in his speech or by any
other Member. UK which is a nation
of astute businessmen is concerned
more with trade than with anything
else and therefore, their support and
their attitude are always guided and
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tempered by the potentia] of trade
wnicn they have got to exploit. That
1s also to be taken note of. More-
over, the fact that China has come
into the field has also to be taken note
of  Further, China useq to get most of
its supplies from the East European
countries, but now those sources are
being dried up, and the imports into
China from the USSR and other
countries have gone down very con-
siderably. That also has helped in
one way our trade with the East
European countries. So, let us not be
carried away by the facts which show
that so much has been done. 1t is
true that we have taken the best
adventage of the situation and we
have taken a rational view and we
have done all that was necessary in
that connection. But we cannot ignore
the changing trends in international
trade and we must be fully conscious
and aware of how to make the best
use of them in the near future.

The hon. Minister has also told us
that there has been a great rationali-
sation in our import policy. When he
was referring to rationalisation, he
said tha* 67 per cent of our imports
had been of raw materials and com-
ponents and 17 per cent of capital
goods. But this rationalisation does
not take into consideration another
factor which is far more important
from the viewpoint of most of the
Members, and iust as the compliment
to the hon. Minicter was a common
ground amongst a'l the Members, like-
wise, this fartor was also a common
ground among all the Members who
had participated. and that was about
his. attitude towards the small-scale
industries.

They have spent so much, 67 per
cent p'us 17 per cent on imports for
large-scale industries. Bu‘ not only
dn the small-scale industries not get
their fa'r share, but they have been
verv much neglected. The hon. M'nis-~
ter has only saiq in his speech that he
will trv to restore the cuts which had
been imposed in respect of small-
scale industries. Why does he want
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to be harsh? He is going to increase
the amount in the field of large-scale
industries, both in the matter of raw
materials and components and glso in
the matter of capital goods, while the
small-scale industries have been left
in the lurch and have been very
shabbily treated.

The House will be surprised to
know that the Small-Scale Industries
Corporation which is the only and the
exclusive organisation for importing
machinery for small-sca'e industries
has frozen all activities so far as the
import of machinery for small-sca'e
industries is concerned. They have
received no fresh application since
November, 1962. Even if the small-
scale industries were not to be given
a preferential treatment, and even it
they were to be treated on a par with
the large-scale industries, T do not
know how such a position can be
defended by Government.

So in his rationalisation, T do hope
that he will take care of this.

Shri Hari Vishnm Kamath (Hosh-
angabad): I am sorry to interrupt.
My hon. friend is making an interest-
ing speech, but he does not have
quorum in the House.

Shrl Ranga (Chittoor): There should
be a lunch hour. There is no other
solution.

An Hon. Member: Between 1.30 and
2.30.

Shri Hari Vishnu Kamath: It is only
12.30. This is unconstitutional.

Mr. Speaker: The bell is being
rung—Now there is quorum. The
hon. Member may continue.

Shri Harish Chandra Mathur: 1
have only to reemphasise that the
hon. Minister must rationalise in the
true sense of the word and not forget
the small man,
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Then it has also to be borne in
mind that international trade and
promotion of expoirt cannot be done
in a vacuum. There are so many
factors whnich have to come into p.ay.
A very much wider field has got to be
covered. However dynamic the Min-
ister may be, however astute he may
be, however unmistakable his grasp
of the subject may be, he has to
depend on so many factors. I am
happy to be able to tell you that dur-
ing my recent visit to Europe, I was
told both by our Embassy people as
wel] as by others that the Minister
had left an unmistakable impression
on the minds of people there. He
is a man who through his persuasive
approach as also a thorough grasp of
the subject had created an impression
all over. His pragmatic, practical
approach to prob'ems, with an under-
standing of the situation showed how
business between our country and
those countries could be augmented.
And we see the result of it. Even the
Communist Member who spoke had
not—if his speech is analysed—any-
thing to say for which the Minister
can be held responsible. So far as his
performance is concerned, there was
always compliment and appreciation.
Criticism was only against certain
other aspects with which I will deal
a little later.

But unfortunately, we have here at
home let down the Ministry very
badly. It is not that the Minister
with his dynamism or with his grasp
of the subject only can deal with this
matter. He has got to have a much
greater field, a much wider scope and
a much wider field, because export is
directly linked with production, of
indusiria] goods as well as primary
goods. Export has to be linked not
only with production but production
on a competitive basis. Otherwise,
there can be no export. Therefore,
he has got to be given a position which
will enable him to give a much better
performance. Unfortunately, instead
of giving him a better position, some-
thing has been done to clip his wings.
It is a national disservice, as a matter
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of tact, in our present context to have
glven him s reaunent, We on uus
siue of the House never plead for an
inuividua: Munister., 1 do not care
whether Shri Manubhai Shah remains
Minister of International Trade. Let
there be other Minister. But he must
be ful,y equipped to discharge his
responsibilities in a dynamic manner.
Not only should he be a Minister in
his own right covering that wide field
but he must have a big say—he must
not be a small brother—in the com-
mittee for economic development and
export. There must be a Cabinet
Committee in which he should have
a really big voice.

Take, for instance, export promo-
tion. We expect to export 25—30
million tons of iron ore. Will the
Minister be able to do it? There is
a market. He can create a market.
He can create an atmosphere. He can
conclude agreements. But the whole
question again centres round this
point whether we would have the
mining facilities, whether it would be
possible to have that much of iron
ore ready for export, whether it
would be possible to have other faci-
lities for exporting the iron ore. These
are various factors which must be
looked into very thoroughly if we are
to break through this stagnation, if
we are to have our own way in this
particular matter.

Another question was raised—about
licences and permits. It is attacked
both by the communists—they have a
different solution to offei~—and the
Swatantra Party. The only solutirn
the communists have got is that every-~
thing should be nationalised. In the
context of a mixed economy, I do not
know whether we can nationalise
evervthig or not. The Swatantra
Party’s so'ution is very comic. They
say that licences and permits should
be given by some judicial bodv. But
the abuse arising from thec<e llcences
and permits is nnot because they are
issued by A. B or C but because of
scarcity. Therefore, we have got to
understand the real position and to
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find a solution. I do not wish to be

carried away by slogans or political
stunts,

Shri Ranga: On a point of explana-
tion. It is neither a slogan nor a
stunt. We did not suggest it should
be a judicial body. It should be a
quasi-judicial body but politically
independent and impartial enjoy-
ing the same independent status as the
Supreme Court.

8hri Harish Chandra Mathur: It is
an absolutely impractical suggestion.

Shri Ranga: He can say so.

Shri Harish Chandra Mathur: Even
it we accept it for argument’s sake,
what about the exploitation of the
consumer? The Communist Member
who spoke gave facts and figures to
show how the business community
was exploiting the consumer by rais-
ing the prices of imported articles.
Whether the licence is granted by a
judicial authority or a quasi-judicial
body, what is in their programme to
put a stop to the exploitation which
is going on? Their only point is that
the Congress Party is making money,
that the Ministry is making money,
out of the issue of licences and per-
mits. Even accepting it for argument’s
sake, the main question before the
House, is, how is the consumer going
to be dealt with, how is he going to
be able to get articles at a fair price,
a proper price.

Shri Ranga: By the same means as
have to be utilised to prevent State
monopolies like the STC also from
making huge profits.

Shri Harish Chandra Mathur: I am
sorry to say there is absolutely
nothing in that suggestion.

There are two or three things. There
is scarcity with its attendant prob-
lems. There is big business operat-
ing. 'There is loss of exchange in
respect of which an accusing finger is
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pointed at big business for tndei
invoicing of exports and over invoic-
ing of imports. There is exploitation
of the consumer. It is an important
point. There is breeding of corruption.
These are the problems, and we have
to see how to get rid of them.

At least in respect of certain metal-
lurgical items—copper and tin were
referred to by some friends-—I do nct
see why, in the first instance, we do
not take two steps. Firstly, some of
these items over which there is such
great profit should defin:tely be im-
ported through the STC and dictri-
buted more particularly to the manu-
facturers. Secondly, I know that it
is the trade, the established importers;
who are the culprits and the guilty
people in this game, but if Govern-
ment does not want to dislodge them
completely abruptly even though they
are guilty, Government must have a
definite and clear-cut policy to switch
on from the established importers to
the consumers in the industries, whe-
ther it is large-scale industry or the
small-scale indusiry. And so far as
the small-scale industries are con-
cerned, I do wish that he 3ives parti-
cular attention to meet their full re-
quirements not only a pro rata basis
with the large-scale industries, but
by giving preferential treatment which
has been announced by the Prime
Ministers and others in this Iouse.
All their requirements should be im-
ported by the STC and supplied to
the various corporations functicning in
the different States.

Another very important point made
by the Communist Memver was that
while in the primary products the
price has risen only by 12 per cent, in
the manufactured products it has
risen by 60 per cent, meaning thereby
that it is the manufacturer who is
out to exploit. The problem can be
divided into two parts. This is so rot
only in this country. We are getting
these manufactured itemg or machinery
from outside, and I do uot think the
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hon. Minister has very much control
over the economies of othe countries.

Shri Mmnubhai Shah: The hon.
Member in question was referring to
trends in the international trade
pattern. He was mentioning that
during the last ten or fifteen years of
world trade expansion, the manufac-
tured products which we import from
industrialised countries have gone up
in price by 72 per cent, while the
primary products exported by the
less-developed countries rcse in price
only 12 per cent, so that the terms of
trade were working against us.

Shri Harish Chandra Mathur: That
is exactly what I say. That is why I
said it wag a matter over which the
hon. Minister has not very much con-
trol, because the products are coming
from outside countries.

I am highlighting this point for two
reasons. Prices go up not only because
of raw materials. Cost of production
goes up in the manufacturing side also
because of so many other factors.
Labour, land, electricity, water rates
etc. come in, anq we must, therefore,
mnot be carried away by that slogan. I
.do wish the hon. Minister skows steady
initiative in finding out to what extent
the rise is justified, because this is a
point which he must very forcefully
bring out in the impending Council
to which he is going. I¥e must take
all the relevant facts into considera-
tion, and see that our case is fuily re-
presented.

The last point is about the UN meet.
Y congratulate our country on taking
e pioneering lead in this matter. The
.Communist friend was saying that we
should not represent only India, but
all the developing countries. I think
that is exactly the role which has
been played by this country and the
ton. Minister during hig tours abroad
ang in bringing about this conference,
which, as was rightly pointed cut, is
resented by the developed countries.
But it is a very historic event of great
tmportance, and therefore, I think we
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must be fully equipped and take the
fullest advantage of this by putting
everything into a correct perspective
so far as the developing countries are
concerned. We have got to speak for
the developing countries, we have got
to pull down the tarff walls, and the
most important thing is that we must
create a climate in the world in
favour of the developing countries,
for we are being told that a lot of
assistance is being doled ut to to
these developing count:uw,» But in
real terms, if you analjar ‘t, this
assistance means that we are import-
ing from them things at a much
higher cost than what could be consi-
dered reasonable. So, all these points
have definitely got to be highlighted
at the UN meet, and I do hope that
India which played such a pioneering
role will continue to play the same
role and achieve success for all the
developing countries.

Shri P. K. Deo (Kalahandi): It is
not correct to say that it is being re-
sented by all the advanced countries.
As a matter of fact, the first negotia-
tion was started with the KXennedy
round of talks,

N garw fag (%) @ omEw
w3139, gad G @) ¥ g9 (i &
-9 (GiAe? grd # agd (&
TR wE W gaEwr, a@iw, SEr omi
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¥ AT | TG FE TS AT AT AT Y
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“applying for licences on the basis
of forged and fabricated recommen-
dations.”
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o f 73, ety qom fad
T R IR FLT AT F Ay Afeq,
fergeam QY Qe 9 aeT g, TE
et ot fegem #1 ) (faar
gL W AT AW §, TE AT
2fEd | Sq § & AW AT q, q1 Iy
STUT ST UK 1§ AT AT HvAT
oI TEY 9T QAW W A%
BEA § a1 Mesy o 5T | qa SEw
qeT T fF @ A g, | A o
qEY T §, &t I FgA OO 9T FRL
et &, TS weer fefaw &, a1 W81
FiAafoy &, sad s Q1 UL WY |
g IEY GO7 T i weT areed Ut
gat fad, &1 e @7 fF W & &
sTeed ol gWIR 48l &0 wWigHT TEr
gL | SE SwG qor an fr ai 7@y
¥ T, Safs 19 saHT weST a1t 8
a1 zan aw i 5w fag f o gam wgr
fawdr &1 fwfe S & wwew g §
FAT T . ..

W wWwAw 8U% (S qar
FTgHT<) : venfees @1 T T AR 7

ft Fort Fag ¢ ey w7 ag,
wifew felog wfes & aady € )
g fergmma & @7 5 g <Y 1 g g

WIET WS TA0ET )
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fart & w fefew et § 3@
a1 1 wrefeqr gwik agi & St #Y
Y 9T | T g T, G Fr ¥y S
& G F qeH! 17 fwwar &, qaAT
€ 819 I 37467 T8 § W9 faar @
a7 | IgT WSS AL §, e 1T At SF
4t Afas qgr ArET FATC Y, Tt
fraar oor 91 1 T 9% S g,
e ge 7 fawr 1S A ag
gT ¥ SR AR ard ot aawns | SR
Fg1 fF At o AeE SR A
T &, AR AT AHT Y ErT @ 6
fF3dm Mg g W T gF, § o
o § 9% 5 a8 9T w1 S fywer
o § R qifafeaw frdoww & @
# I T T TR F) G G, I
& R J@T &, TFY I F@
W e AT § RE e FAETT WY a8
|TH T4V F TGTE TH AT A7 AR IGT
At gaRt FrEre frar § 1 § moat @
F GAT 30 A1EAT § FF I@w v A

“There is a general feeling that
most of our trade missions abroad
especially in Africa and Asia

continue to regard themselves as
political diplomats.”

w7 g axA Fwmr WrET
THAY WY G | gAwe W S E ) gEw
Fgr o samtm fudt miter arguex
o< Wi, Fgt 43 W 29 fr 99 a3
afiers air 93w & faq mex &7 sndt
2 a1 97 &t a7 fuadm Far g g,
|t & qd AW A A T@ WA
qar serT fa agy ST 9 qEd €
FIET & AN §A7T ST 4XF &, ITAGT
fasm @ § 1 9veg gwIR T
&1 TAAT ®WE AL (et ¥ 0w
AT7 AT TAMAT s TEr§ T oy
& JrT g, WIE a7 ST
Gar @R § B . d Fone @l
g ¥ d w3 § o o agr e
WTHT T LA, To To FIFE & WA &
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£93 fom fom fegsq Y te@ ST
IR WYY @Y ¥ 9§ 9qst
Al FF F AW § | 38F qAAT I TS
g F

gy @ AiF § R & fmean
qEA g | faqmmana §. . .

W WEWAY : i fAAe aray §
&t Sfr 9, Fg A

&t gac fag : =T g =T fae
ST FAA T A IIIE, qA T
FI FL AR A AR fgaz AT

wtow WEEW : WA qW 9
ofus § |

&t g fag © wie graR
A & fag oefrfeig <7 &3]
w6t arg & | Jf et T oF A g
AT & HeF o1 AR I QIS AT
FY &, IAY 29 7T FIE AT Tfg A |
FIE & A & A gurdy 9 # fraf
& Am AEar 9@d 8, fedr afrgex
FHISEN HT ATH ST AT § X IT
& q & 7 ot guew &0d fadw grar d
N A & S E¥m iy g, AN A
T I & € fr 9 @m & o 34
1T F1 A qt gy § a9 gk o &
g1 § £ 58 H W ar T 9y o
fget G g AR IR N TR Y
oF M AT 3 W T A I G
for et &1 TRAT £ T S, IAF
I &t agi & sivit a1 fg <y § T @4,
am= gf |

gy S fogad & @y % 9@
atfafra T graw AT a9 w=Et av
€ ¥ AT TR &1 a1 e §
waEar § g § qatefT @ gwr &

MARCH 17, 1964

for Grants 5854

qT gmre 2w A ;e ag Qe A
faar £ i forg o & fvew Sad arge &
W RN F Q@ &, gL WwIwr H av
ar fud F €7 ¥ 1 ITFT faq =&F
FI & AR gwIk /it &7 e &, 34t
TR Y g ot Y foeew & ST FT AR
We Rl &t 9AHr wrar § faw a7 av
HF 10 ITAY WIGT F T fe@d | @
G FT9 Foaq A9 g AL g
afew §T Srater it @ wra §, Qe
ST W $8 g% qF a3 a6 g |
s fwerg & e # Sgh 70 g
& gt v s § fery, daem, afra
o qdy fesAt & 1 57 g w1 A
sfarera drow & frar @ w1
Tgi framr smg, azfoa fear o,
ar gT WEST g |

TR OF Fgfwee faa 7 qE-
afyga #8717 & IR T §5 a7 T4
T8 I G § gy @ Ad g
AFFT ST OF qIE@ UA FX AT
qEN 1 TR AR faeT agw
oY gt qsdr g § FAY g, 9%
aA faspa o g7 7 & 1 ot fere-
fan #4137 3, 9¢7 9X IT FIT F TH
EuAfIFd $1T W F17 T
2, 37 &4 * G g qF TN
g R, o @3 7Y € 93 3n;
g 1 g ofr w4 wsx s 9 oA
wa W Fogarm g, &...... ...

TTo ATe &lo WX (AMIYT) : AN
L1l

st gaw fag : o g, s o
1 gar woAr enfwAe g, ' 4
T FrE AT FT AW g AT FT gAWN
TmaifFer |y AT E |AX
Wiy § a1 ¥ v T3 77 F A gAR & -
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Fom &1, gaR ¥ & @8 i I
& T3 § 1 & gw i 7Y g fr fala-
T WEA i TSATRH 3 g, AR
TF ®/@q g | g fafreex e
S uwufrEs s &, ww-fedve
N9 § 94 FE9 §, ITQ 9T
¥ gl I "Wd. ... .. .

ft sfitm m (FwaR)
TEErgE AR AiEY R4 W

&

ot gaTm fag : 93 &5 &, &=
@d ar wrAw 2 ST | g faieT
gEa q ITF @9 T I q1 ITw
w1 979 G214 F1 4w
o1 @ AT ;T I/ aar 79 famr
@t g 9id & faewqy S §r
agY gt sfgd, der g1 et g, suay
4TET @ gEATEAT g1 ST o

T4T § T WU 7@ W R,
78 weEY arq § AR & wmosr qurg
G0 E 1 AR ¥ ST QA F FI I
& = & off SErw qTee A AR
& 1 X A=y gax Crdr &1 Y g
qgTr & fedy &1 gy WA qEar
g o' 7 fawiaedms 78 g1 qar
g & S 9res fow oig § YA ¥
o7 9127 gf o gHra grard |
& far & =y g )

7% AraTer & ary § o g X
# &l 7 garg & 1 & s w7 f
fafrezs aga T4 a6 A & |

13.00 hrs.

Shrimati Akkamma Devi (Nilgirls):
Mr. Speaker, Sir, when we speak on
the Ministry of International Trade,
what strikes us most is one of the
- plantation industries, namely, the tea
industry. Tea, when compared with
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other commodities like coffee and
rubber, occupies the first place, because
it has contributed to our export trade;
it has also contributed to our earnings
foreign exchange to the maximum. So,
we have to appreciate the good work
done by the tea growers of our coun-
try, and we have to encourage them
in all possible ways. But, side by side
with these big growers we have the
sma]j] growers of tea also, who always
play an important role in the produc-
tion ang manufacture of high-grown
tea in our country.

Last year, while speaking on this
demand, I had placeq before the hon.
Minister of International Trade the
sad plight of the small growers and
pleaded for incentives which will not
only improve their position but will
also add to our earnings of foreign
exchange. Accordingly, our hon.
Minister has taken a sympathetic
attitude towards the small growers,
and now he has helped them to some
extent. For example, in addition to
the existing auctions at Cochin and
Calcutta, a third one has alsp been
openey at Coonoor for the benefit of
the small growers. A répresentanve
of the small growers hag also been
taken on the Tea Board. Thirdly, an
experienced officer from the Tea Board
has been posted at the regional office
to look into the conditiong of the
small growers and to submit a report
to the Tea Board so that their prob-
lems wil] be solved in no time. On
behalf of the small growers and also
on my own behalf, I extend to the hon.
WMinister my sincere thanks and grati-
tude for the sympathetic attitude and

helping hand towards the small
growers.
Yesterday, the hon. Minister had

stated in hig opening address that in
spite of the uneven weather conditions
in the north, the growers from the
south have contributed much more to
the production of tea and have made
up our target for the year 1963. The
climate of Niligiris, its altitute, rainfall
and soil are best suited for tea cultiva-
tion not only in quantity but also im
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qual.ty. If the small growers are
given proper incentives at the proper
time, it will solve not only their own
problems but will be helping us to
achieve our target. Incentives like
long term loans and fert.liser subsidy
help them in the long run.

When I came to know that (Govern-
ment is willing to help the small grow-
ers with long term loans, I also came
to understand that the problem arises
as to how these loans should be distri-
buteq to the small growers. There is
no difficulty at all in this matter. It
is so easy. The money is there with
the Government; and then, the district
land mortgage banks are there end
they are under the co-operative de-
partment of the State Governments
These are backed by the State Govern-
ments, and our money is safe there.
These land mortgage banks are already
handling loans to the agriculturists.
So, the problem of distribution and
collection in respect of the small
growers of tea is very, very easily
solved. My humble suggestion is that
the hon. Minister should not waste
time in this matter by asking for some
other organisations through the State
Governments. The money is safe and
the amounts by way of loan can be
placed at the disposal of the land
mortagage banks straightaway to be
distributed to the small growers.

Now, 1 come to fertiliser subsidy.
Again, if we take this up through in-
dustria] co-operatives, it will take
years for the small growers to be
benefited by the subsidy. For example,
we have one such factory at Kundah
in Nilgiris. The second is under con-
stru-tion, and six more factories are
coming up, but I do not think they
will be completeg even by the end of
the fourth Plan. Are the small grow-
ers to wat till then? Immediate re-
linf should be given to them. There-
fore, 1 request that the fertiliser sub-
sidy should be supplied 1o the small
growers though the existing village
co-operatives, from the supply depart-
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ment to the co-operative central bank
of the district.

I mext come to tea. Indian tea
occupies an important place in the
world. _India is the largest exporter
of tea. From the report we find thas
the production of tea during 1963 was
344.9 million kg. and that export
during 1963 was 223 million kg. Agein,
among all the principal producing
countries in the world like Ceylon,
Argentina, Indonesia, Formosa, Turkey
ahd so on, India occupies the first
place. India occupied the first place in
1962 by producing 759 million kg. of
tea. Again, India is the biggest expor-
ter of tea. Our tea is exported to
many countries like the USA, United
Kingdom, Ireland, West Germany,
Canada, USSR, Egypt, Afghanistan
and a few other countries.

We find from the figures that the
import of tea by those countries from
India has reached 84.7 per cent. This
is really encouraging and we have to
be very proud about it. In view of the
excellent work turned out by our Tea
Board, for the tea industry, I request
the Minister to give adequate powers
to the Board, to invest this Board
with more powers so that our tea in-
dustry will be developed in the coun-
try, the production will be raised and
the export trade will be encouraged
and it will also lead to-an expansion
of our tea trade in foreign markets in
other countries.

As you have rung the bell, T will
conclude my speech after making one
more point, and that is with regard to
the hire purchase scheme. In this
scheme, the expenditure is more than
Rs. 1 crore. But it has not helped
those cases which really decerve to be
helped. For example, in Nilgiris, we
hav~ th~ bought-lecaf factories. These
boucht-l1~af factories are also worked
by a group of small growers, and they
also play an important part in our
country towards production and also
export trade. But because they are so
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poor, their machinery has become very
old, only poor quality tea is turned out
by them. Also, they canno* derive the
‘benefit out of this scheme, because
they have not earned profit during
these years; and under this scheme,
‘they want a balance-sheet for the past
few years. So, they are not able to
take benefit out of this scheme. My
only suggestion is thay the rules
frameq for the bigger estates should
be relaxed in favour of the small
growers. Just as we have the h're
purchase system for cars and refri-
gerators, etc. and just as we have the
system in banks and firms, the Board
can give the benefit straighiaway
taking the machinery as security.
Regarding payment of interest and
other conditions, it can be carried on
as in other items.

With these words, I support the De-
mands for Grants.

Shri J. N. Hazarika (Dibrugarh):
Mr. Speaker, Sir, I thank you very
much for the opportunity given to me
at the end of this debate. I am one of
those Members who heartily congra-
tulate the Minister on his having
managed these affairs most efficiently.
He is the most energetic and dynamic
of all the Ministers. I join with Mr.
Heda and Mr. Mathur in their appre-
ciation of his work. In spite of all
this, I am surprised why his burden
has been reduced. During the short
time, he has developed the inter-
national trade in the most appropriate
way and he has given a new lift to
his subject. In his short time of
office, he has given a lift not only in
‘his country, but I suppose to many
other countries in the matter of in-
ternational trade. While initiating the
discussion on his Ministry’s demands,
he has given us a very clear idea as
to what international trade is. Before,
we had only a vague idea about it un-
der the Demand of the Directorate of
Commercial Intelligence and so on.
Now we have been able to get 3 more
clear idea about international trade.
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The hon. Minister has created a
Marketing Development Fund and
thereby he has given a fillip to pro-
duction as wel] as export. By his de-
cision to create more trade depots
abroad, for which he has asked for
Rs. 8 lakhs only, I am sure our in-
ternational trade will be developed in
a better way. He should go a little
further. He should open not only
trade depots, but more trade con:u
lates should be opened where there
are no such consulates. Our Com-
mercial Attaches in the embassies and
other missions abroad should be gear-
ed up and they should know more
about trade than diplomacy and other
things, in the way suggested by Mr.
Mathur.

13.11 hrs.

[Mr. DEpUTY-SPEAKER in the Chair).

Besides, he has made certain ar-
rangements abroad by which our
trade will increase to a great extent.
Internally also he has created certain
conditions in the country to gear up
exports as well as production. He hag
given sufficient encouragement to the
Tea Board, Coffee Board, Rubber
Board and Coir Board. Yesterday he
has said that the Tea Board is just
like a coordinating body. But to my
mind, the Tea Board's respon-ibility
in future will pe very great. One day
the Tea Board will be just like a
Tea Industries Corporation and take
over the industry if necessary.

Having said so, I would like to say
a few words about the tea industry
itself, because in Assam there are 2
million people depending on tea in-
dustry and I am glad that many faci-
lities have been given during the last
one year or so. The tea machinery
hire-purchase scheme and irrigation
equipment hire-purchase scheme have
really helped the tea-growers Under
the plantation finance scheme. more
than 100 applicants have becn benefit-
ed. Although the production is less
this year probably by 1 million Kgms,
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yet the export is really higher this
year than in 1962 by 9 million kgms
or so. This is really due to the
strenuous efforts put in by the Minis-
ter and his various departments.

Tea industry has also been encour-
aged, or rather protected, by giving
some other tax relief also. The aboli-
tion of export duty on tea and also
reduction of Central Excise Duty on
green tea have really encouraged the
tea growers to 5 great extent, parti-
cularly in my area. The Plantation
Enquiry Commission of 1956 have sug-
gested how tea gardens could be im-
proved. About the finance and cost
survey, steps have already been taken
by Government. I hope the recom-
mendations of the Plantation Enquiry
Commission will be implemented as
early as possible.

He has also given certain conces-
sions to the tea industry in the diffi-
cult times. Tea could not go out of
Assam and tea machinery could not
come to Assam during the Chinese
aggression. At the same time, there
was the strike, ag the House knows,
by Pakistanj crew in the steamer ser-
vice. At that time, he provided con-
cessions for movement of machineries
and other things to a particular point,
where there wag bottleneck. He has
alsg given transport subsidy to the tea
grown in the interior pockets. Like
Tripura, there are certain areas where
there is great transport difficulty. In
such cases, when this transport relief
came, the planters heaved a sign of
relief.

I join with Mrs. Akkamma Devi
who saig that more facilities should
be given to the small growers. Thev
are generally situated in the interior
places and there they have to spend
a lot in the matter of transport and
other things. But, at the same time
they have also equally to bear all
kinds of burdens, under the Planta-
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tion Labour Act. Therefore, special
attention should be given to the small
growers,

I would also like to say a few
words about labour. The Plantation
Labour Act has not been fully im-
plemented in many tea gardens. The
provisions of that Act should be im-
plemented as speedily gg possible. 1
also find that labour welfare centres
are not satisfactorily run in certain
places. There are only buildings and
nothing else. Some money has been:
spent, but I suggest that some more
money should be placeg at the dis-
posal of the Tea Board to improve the
conditions in the labour welfare
centres.

I want to suggest another
which concerns the general public
near about the tea gardens. In my
State, the landless population is in-
creasing. Government have given
protection to free sample grants pro-
gramme and they are keeping land
which ig fit for paddy cultivation and
not for tea cultivation. Such areas
where only paddy could be grown
should be given to the landless people.

thing

Having said that, I would like to
say a few words about the STC.
It should be the biggest and greatesd
public sector undertaking and 50 per
cent of the Central revenues should
come from this. So, I will not grudge
if it makes a little profit. It is true
that some Members have criticised it
by saying that STC is making huge
profits. But I feel that more profits
should be earned by it in the interests
of improvement of Central revenue.

Then I want to make a few sugges-
tions, The 22nd Congress of the
International Chamber of Commerce
will be held in India for which a sum
of Rs. 5 lakhs has been provided. As
the Federation of the Indian Chamber
of Commerce and Industry is very
rich, it can very well finance the
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whole venture. So a token assistance
of Rs. 25,000 or so by the Government
would have been sufficient instead of
Rs. 5 lakhs.

Then, in the cardamom business of
STC, though Rs. 60 lakhs has been
paid in order to keep the floor price,
but only Rs. 50 lakhs has been got
back and so there is a loss of Rs. 10
lakhs. I do not unders‘and why STC
is inurring a loss on this.

I shall be grateful if the hon. Minis-
ter enlightens us about the activities
of the Institute of Economic Develop-
ment and Planning at Bangkok.

Lastly, coming to international
trade fairs, some hon. Member has
suggested that Members of Parlia-
ment should go and see these fairs.
1 support this view that Members of
Parliament should be ailowed to go to
such fairs to see how they are run-
ning abroad.

st W ATw Mm@ (T A7)
JAEIT KIZA, T T AAT HIRT
EREEC I YLt fan o s i - e
frinrds gzl 37 st wogE
¥ =t 41 @ s agersr i a@E
# o faw s gee @ w@r @
sq4 98 39 fend 1 @R 3
a9 T@T Ay Hw wfz Y a1F 9ww
T4 | & W & g I fRagw aw
i ag SiAaT genaw oy A T=¥ o
Al F OAEAl H ogEeA & sw %
faag wara 1 9T H a7 R Tad
HIAT 4 HEAT W TTAT FARTET 5 (T
w1 faaw @ fie¥ 5 g0 £ famr
HETT F T EL TN & 1 H FT 79I
AT & SUG sTUE qw g dre A
& 12w (¥ 78 9T 3B 7T 3T W}
wg 1 fr @ w faa foar w1
Y FHET F A" W g AW H
TE A9 & Todl 1 3F WA F faw
®7E A 1% LTI ¥} oS g I6
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€ § "§EIT # OF, gH0 qW & F59
@6 HEl ® Tl WA WId
FAIAT & SER I w@w & fag
15 9@ GET ST

Y g7 & § oF @ig A% faqaa
FT AET g wwEm &R
i wmdR & a8 gaar snar § fF OF
W F gEL I AT S AW AT AR
a7 7 ufw e gi smar § i ag
Fgr s & fF srme & gegea =9
@ g afaT & w1 & fagee aw, 9w
f& ofiwdt 3w amedt &, g W<
gt wiv Ghe Zw W freg g,
TR I AT W Ay AT A7 o
¢ AT WA WA 4T 94 {7 7
gaafw " @ |l geT gy
g @ smmfcr gga Faw g sar §
& U% UT TGRS YA gol FEIE
LORAR S (R ct S e T B 1 £
faes v Giw Wi & ¥ 92 F4T
T qqET &7 &1 TATAC 9F T J&
2% wgY faat snaT q9 9% wEdR
e # gEde & fegsma wR
fres 2wl &t & @ &Y g ) §
el wgkq q W A @ A% fw §
Ty 3% 33 AfsAa @9 @w yg W
fade #=m fF 3 3@ Hiw % o
F F faqg M1 7w w@H wifF
TEH @Y S W iaT § TF IW T
g W 47, Qr TEANTET W TH
fows 2w &7 &1 OF @ 4T T @
¥ WA FET WAL AR T adE
& U AT g @ T AT
gra & g9 o feEr frey 2w
& frafor & fou fagoi & wgraay
fasdl @ & wgrrar @A 7 wfaw
el 2 Afra 99 a1 i ¥ w9
gar § AT zh g0 & vEd W
wEw g S s g
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a qrg @1 & oF g wqaE
wgRT ¥ fAdew 5% greifs &
At W Fw froam ww A g
FWAMGFIWAR AT WA
€ & S wfr & s, frshwo
® I IR & forar geieT g
& W W [ A wravgwar & fF
U 1T AR AT FTT AA 21w
QF IT AR F71 foq maeT )
& 5t 7% & =er o ) ¥
TR 9T OF AR & W H emar
AT AT FFAT § | WL FT AT AT
A & A7 A, FGT T A faw
FT F A AT ST omg,
NTE AR & W 9T T g4 §

Ao, 3T ara # o 37 qEA §
fax o g g it 7 fom fr St
s a9 w7 § 9= 5 gy
SR & 1 g AW F S AT FmE Sy
g 3% T ofias feaw Wi § wafs
FEifas W $E A7 F@ Iy oo
& 5T v 7 39 ufaw qgr F
fegay Sy 1 37 A0F B ST g®
M B/ AT @ F ITE FH FE
fearmr s £, 3w wAn ufuw
faey | areafaw 7 8 TheT fRaamy
IFT R A & | TT7 I THET He2T-
7 T § A fag faof gz &Y
feawY ot s oA 1 & owely
wgia & faaz wem fr 77 91 wLAT
A g &, 39 T & FE AT §
IAF g fF A g W TV
TH T T OF qTAAT 3 | F 6y agE
& qi 37 95w A 3y g R
A T FT A Ty T A fE
OF d@ BT WA ET G IEE)
qer T |

i ads § w7
# o qdft NF § Dy g 9t A
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MR AT §, A HAET qwqq_
& 1 Yoo—Soo A AW IW 9T
FATAT AT § | 57 adF B Y HAH
FAAT AT § ITH WL T&H A
AT FA If QT AT A I FY S STE
7R ¥ fag fear 7@ § 1| @ W
ug & 7 ag 7 o T8 o, @R
} FE I & ag e v i wwi H
A G HEd § AL IAFT Rt ofrafa
8 geraar 7 faedt § a8 wwag s
A FT I w1 § ) owma e
¥ qat AgEw @ wgwW fF ogEE w8
I &iF AfF T T T WRrE
Tt g

W ads A § oF ar faen qar
& a ¥ 3w fome i geaawgan
g1 9gET d FT WL qerar 41 &
3IgF aX § FFm o+ s, frala &
QR F o T 0F #Y fowrad € )
TTo W ANEL Aifgar ¥ 7w faafedt
¥ HqrTe & A7 W UF YT ST 4T,
Y wgram 7 99 H1T F GE o F@w
dAfeT 4fF ag & ar@ 1 & Twen
q1, STRT ST A ar @ gfa \g
@y araen ar gafan g gar § e
WA AT WERA A 3 wEew &% faw |
I alm ¥ & ot oF i@ ar A
AW FTAT ATEA E | T Yo,000 TR
FY fazely 72T F1 wrwar § 1 "
gergm frar e fomrad wmd oo
g T wEard § o et faT 37 ox
ofi aF 1§ FAaEy @ ge | e
g i T gl rfy A agem A od
|YIT WAl WA FI weed A faav

JATETR WERXQ : ATAAY TEE T
qug T g1 w8 |

ot TR TR O F FaA [N
faqe ¥ 9w @ 9 @ DfF 9%
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qAeAT q Q883 ¥ T wrw e
¥ qraf A ¥ fAwelt ot 3Ty
9% F% GATT ATEATE WYX FHEAT §
fis o ez ¥ gt o7 s faar A
gl o Ay IFfT TIT TR A A
gfam 4 37 a7 W fomr @ f5
QM FW gsvefeT & D wfa-
Ffai 3 fadrd Yo,000 T FY
faaft war & gEidnr € frarad 4
TF a3 sy ITET WA AT | qE 07 A
7F FT GATM TAT | IIRT AHCAAT
o T 97 A ara o afew 3aw
qIT FET 99 ATA 3 AT qE FTEATET
Tg oA S 3.
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IqTeE wEEw . WIET, W |
HATY wEE ® Joe fran o §
g wTHET T (AT &)

&t T ATE qEA T AUAT I
& %1 #if T FT @ E A0 AL
§ o fawer 4 99 AT ot wt § 0@
TE | QAT A |

“The letter expressed the desire
of the Government that a
thorough inquiry should be order<
ed into the matter and that the
two officers suspended during its
pendency.

Their suspension and removal
from the posts they held, it was
pointed out, would disable them

Shri Manubhai Shah: For the infor-
mation of the hon. Member ] may say
that the matter is under police investi-
tion in the most strict manner. We
have taken action against them.
gferm & gra oAy &9 20 & I Ay

gt framay e g fs 9w oo
T qavwg e TH F W A @
qr TET IAR ALY qAT S o

from interfering with the inquiry.

The members were taken aback
when the Mayor read out another
letter from Dr. Shaikh dated
November 11 wherein the Mayor
was requested to treat the Gov-
ernment’s first letter as ‘cancelled
for the time being.’

Member after member, belong-
ing to all patries, got up and
demanded a thorough inquiry
against the two officials irrespec-
tive of the State Government's
‘second thoughts’ on the subject.

IqTeaw WA . WA gIew
®T QT FATCT BT |

=t W 2% 712 F a9 o (e
& o R 37 & 9t N 05 T G-
FAT 1

On persistent demands, the
Mayor agreed to call a special
meeting of the corporation to dis-
cuss thoroughly the whole affair
and decide on the course of action
JUTR ‘T@W . §E H{E’H ¥ to be taken.

f& 39 "y ® $rz.
T'ETE a gﬁw FIHR’ Now, I am reading out the second
w9 T E TAfAT I® a3 AW jetter.
9 T 4% |

Mr. Deputy-Speaker: It is under

VN inquiry.

ot T & avaE - & &7 A waary
# fwr 2 #37 #@ 9T a7 gam Shri Ram Sewak Yadav: “The
qET § first letter from the Government

2510 (Ai) L.S.D.—5.
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stated that the Director of the Anti-
Corruption and  Prohibition Intelli-
gence Bureau had reported that two
officers of the Poona Municipal Trans-
port Undertaking—Mr. V. D. Desaj,
transport manager, and Mr. K, S.
Bangar, works manager—were involv-
ed in a ‘comspiracy to misuse’ about
Rs. 50,000 worth of foreign exchange
allotted by the Controller of Imports
end Exports, the Government of India,
for motor spare parts in favour of the
corporation.”

"Mr. Deputy-Speaker:
investigation.

It is under

= W J9w T ;3] JE AT
9TATd 7 WY E | Ay At 77 ar fa
I af¥ad w1 A% 37 T wfugrfat
T A U TIT WA AT IH F AT
R FT 6 I £ U4 geafa goq A0
A W g HETE FTEATEY AT
AT )

Shri M. Malaichami (Periyakulam):
Mr. Deputy-Speaker, Sir, I thank
¥ou for the opportunity given to me
and I take this opportunity to con-
gratulate the Ministry for the spec-
tacular achievement effected in im-
proving the export trade and thereby
the balance of payments position of
the country. If the export trade is
increased, it means that the employ-
ment potential and the industrial
potential of the country are also given
a fillip favourable to the economic
growth of the country for which the
Ministry has done marvellous job this
vear.

In addition to the improvement,
several measures have been instituted
for installing healthy practices in the
export trade, like, quality control,
sample adherence, contractual fulfil-
ment and price stabilisation. For the
proper economic growth of the coun-
try both the agricultural and the in-
durstrial sectors must be given suffi-
cient oppotrunities to develop them-
‘selves.
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I want to say a few words about
the cardamom plantation industry
which js mainly carried on in the
Western Ghats region of Mysore,
Kerala and Madras States. I would
impress upon the hon. Minister that
this industry is carried on mainly by
small growers who own not more than
15 acres of land. Even though there
may be big planters owning more than
100 acres or so, the majority of the
agriculturists own plantation lands
between 10 and 15 acres.

The spices trade in our country had
international repute from time im-
memorial. Caradomom is one of the
spices which has got great potentia] for
the export trade and where the possi-
bilities are also great. But during the
last year the industry had experienced
some difficulties. On account of the
efficient steps taken by the Govern-
ment and the price support policy
adopted by the Government the car-
damom industry was able to get a

fair price and the steep fall was
averted.
o aaare fag (FwAr) o feTEr

*fFT A1gd, §IF T A A £

Shri Hari Vishnu Kamath (Hoshan-

gabad): There are hardly 30 Mem-
bers.
Shri M. Malaichami: The Carda-

mom Development and Marketing Ad-
visory Committee has also brought the
cardamom industry under the Export
Trade Control regulations.

Shri Hari Vishnu Kamath: He is
flying to Geneva tonight; he must
have quorum before he flies.

Mr. Deputy-Speaker: The bell is
being rung. Now there is quorum.
He may continue his speech.

M. Malaichami: Cardamon
Rs. 2.92 crores has bcen

Shri
worth only
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exported during the year. There are
great possibilities for increasing the
production and the productivity of
cardamom and also for earning addi-
tional foreign evchange,

The recent survey of the former
Zamindarj tracts of the Madras State
hag revealed that the possibility for
the expansion of the industry is great.
A study of the cardamom plantation
by an expert body would help to sug-
gest the various measures to be adopt-
ed for affecting economy in the carry-
ing of plantations and for reducing
the cost of plantation.

The problems 4t present experience-
ed by the cardamom plantation are
low productivity, increasing cost of
cultivation, want of a remunerative
price and expansion in the inter-
national market. I am confident that
the hon. Minister who will shortly
be attending the international con-
ference would devote his full atten-
tion to improving the possibilities of
exporting this commeodity which is
primarily grown in three States giv-
ing employment and also helping in
raising the economic standard of the
agriculturiste-to a large extent. Those
who are doing agriculture in the
plains get an opportunity to improve
their economic standard by carrying
onp these plantation in the hilly areas
which are predominantly done in three
States.

Cardamom cultivation helps the
planters to improve their economic
standard and, at the same time, helps
us to earn valuable additional foreign
c¢xchange. Roman gold and Persian
horses were exchanged for our spices.
That significance would still be main-
tained if we give sufficient opport-
unity to the spices trade to develop
itself. So, I would request the hon.
Minister to help the industry on the
production side as well as in increas-
ing export by constituting a Carda-
mom Boarq which would enable the
imdustry to get grant-in-aid from the
Marketing Development Fund for com._
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modity research, area survey and
research programme. This survey
will necessarily encourage the indus-
try and provide the necessary know-
how to reduce the cost of cultivation
and. improve the foreign exchange
earning capacity of the plantations.

Shri Manubhai Shah: Mr. Deputy-
Speaker, Sir, I am overwhelmed and
have not adequate words to thank
the hon. Members ang the House
for the kind words which they have
spoken about the functioning of this
Ministry. 1 can only hope that I will
try to do my utmost to keep up the
confidence expressed by the Members
of the House in the years to come.

The major concern of any country
when it tries to develop in modern
economy is naturally foreign trade
which has to be backed by domestic
production. These two matters are
two sides of the same coin and cannot
be seprated from one as rightly point-
ed out by several hon. Members and
which I have the privilege to repeat
from time to time namely that in-
creasing production jg the only way to
increase exports or the economic
growth of this country, and increas-
ing production in all sectors of the
national economy, agriculture,
plantation industry, services, trans-
port, minearls and every other
matter. Therefore, it wag right that
the House emphasized this point and
that is what we have been urging
alsg over the years. In this matter
alen. we have taken a little more
selective approach that over and
above increase in production which is
really covered by the whole gamut
of the national Plans, we are now
giving an export-orientation to nationl
production; because, if the production
has to serve the main national pur-
pose, that is  the progress of the
nation on all fronts, the necessity of
modern techonology in terms of
capital goods, in terms of technical
know-how, raw materials and compo-
nents, one has to depend in a growing
economy on a larger and larger im-
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ports. That is the only way out for
years to come, maybe a generation,
and the import bill will have to
continue to expand and the larger
import biil can only be sustained

on larger and growing exports
which can come only from the
larger growing national cake in

terms of production. Therefore, the
‘virtuous’ circle, as I had the privi-
lege to mention: larger production,
larger exports, larger imports in
order to finance larger production
have to be brought about. This is
the basic front of the policy we are
having on the foreign trade. It |is
good that in the very early years of
our effort of foreign trade some success
has been achieved but this should not
lull us intp any complacency or
false sense of satisfaction. We have
yet to travel on a long road and a
hard and difficult road in order to
achieve the target of 1200 or 1400
or 1500 crores. Even when we
achieve that fantastic figure which
looks to us like a dream today, it will
be one of the smallest foreign trade
per capita in the whole world. Even
in the smaller countries of Asia and
Africa, leave alone the mighty
industrialised nations of the world,
the per capita figure of foreign trade
in India is one of the lowest. There-
fore, I would ask for the blessing
of the House and I would urge the
entire production community of this

country in every sector to gear
themselves and bestir themselves
for larger and larger production
towards export orientation. In ex-
ports also, the main thing is the
agricultural crop, the plantation
crop, which forms more than 60

to 65 per cent of our national gross
production and our foreign trade.
This is not only the situation here.
This is a situation throughout the
world. Even in the mighty industri-
alised countries of the United States
and some of the Western European
countries like Netherlands, Switzer-
land on thig side of Asia and New
Zealand which have got the highest per
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capita foreign trade in the world,
more than 20 times our national per
capita foreign trade, it is the agricul-
tural sector, it is the plantation sector
and the minerals sector which are the
back-bone of their foreign trade as it
is in this country. Therefore, while
we all want industrialisation, it is
very necessary that the highest pri-
ority should be given to agricultural
products oriented towards export.
For instance, in India, we have sugar
tobacco, cashew, groundunt and
vegetable oils, the various forms of
jute anq jute goods, tea and coffee.
All these products contribute today
to Indian exports more than 70 per
cen{ and if the gross production in
these directions can go up even by
5 per cent, we can easi]y contribute
extra Rs. 100 crores g ye~r in exports.
This is the work and the estimate
that we have becn carrying out in
the Ministry and if more and more
attention can be given to this sector of
nationa) economy, our problems of
foreign trade can be made easier.

Then, the next question, as some
of the hon. Members rightly point-
ed out, was the cost of production.
We have appointed the Muranjan
Committee and rightly a Member on
the opposite side who mentioned
about this was rightly exercised
about it saying that we should im-
plement the recommendations. I
can assure him that cost conscious-
ness will have to be built in if
the long term battle of export has
to be won. Therefore, we have
requested the Planning Commission
and very soon a Division on Cost
Reduction Studies will be established
in the Planning Commission because
none of the Ministries at the Centre
ig competent to coordinate the work
of so many Ministries and so many
State Governments and so many public
authorities and the Planning Com-
mission alone can focus the national
attention on the programmes to reduce
the cost of production in all sectors of
the economy,



£875 Demands

Shri Harf Vishnu Kamath: None
of the Ministries at the Centre is con-
petent?

Shri Manubhai Shah: Not a single
one. Suppose it is the Agriculture
Ministry. Then they cannot look
after the cost of production in steel.
If you take the Ministry of Steel and
Heavy Industries they cannot look
after the cost of production of textiles
and jute. But the Planning Commis-
sion which is a national forum is the
highest tribune on the economic front
and is a competent body both in res-
pect of the federal Government and
the State Governments and various
Ministries to study this thing in a
more intensive manner and I do feel
that such studies will highlight the
disabilities from which we are suffer-
ing. Sometimes, it may be the raw

materials production cost, ag Mr.
Mathur was rightly pointing out;
sometimes it may be the taxation

policy of the Government, and some-
times it may be several other pro-
blems which the State Governments
may have, and sometimes there may
be problem< concerning panchayats
and the municipalities which are
multiple fold of public authorities
developing in a democratic country
of the dimension of a continent like
India. 1t is necessary to study the
various facets which go into the cost
of production and I do hope over the
next five years......

Dr. L. M. Singhvi (Jodhpur): Why
not have such a cost study unit in the
Institute of Foreign Trade itself?

Shri Manubhai Shah: It can be done.
But I am not worried about the cost
aspect only from the foreign trade
point of view. It is a basic aspect.
The cost function of national economy
is much more than the foreign trade.
We have got to see all this. You
cannot produce something as with less
cost for foreign trade when you do
not produce the same at less cost for
internal consumption. Therefore, the
cost has to be a basic function. Of
course, prior attention will be given
to such sectors which play a prepon-
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derant role in export trade. That is
a matter of priority. But cost cons-
ciousness has got to pervade the
whole national structure of economy
anqd particularly the agricultural
structure, the plantation structure
and the primary product structure
because if the cost goes down there,
the productivity increases there and
we can have a cheaper type of pro-
duction in all the other sectors of the
economy. Those are matters which
we have to study. But we do want
to focus national attention on cost
reduction programmes in an intensive
manner through the agency of the
Planning Commission with which
everybody will fully cooperate,

Then there is the other question
which was not raised this time and
which is a very paramount one and
that is the quality consciousness. This
country has got to make quality as a
mantram if the foreign trade is to go
up. In recent times last year, we
brought in the National Counc’l of
Export Inspection and Quality Con-
trol. The Council has started func-
tioning and we have brought many
products of foreign trade under the
Export Inspection Council. We have
got to win the battle of quality. We
can scll a product in a foreign market
by various means and assistance even
if the price is a little higher. But we
cannot sell a sub-standard thing. We
have to create a healthy and sound
image of India. In ancient times the
Indian merchandisc travelleg across
seven seas, thousands and thousands
of miles away from here, over the
continents because our forefathers
were very quality conscious. It is that
image which has to be re-created
back and captureq back so that the
India’s consistency in good standards
morality, India’s high prestige and
India’s consistency in good standards
and quality which alone can win the
battle of foreign trade.

Shri Hari Vishnu Kamath: For
that, it must be more than a mer2

mantram,
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Shri Manubhai Shah: It will be
more than a mere mantram. We are
going to penalise the defaulters; we
are trying to establish inspectorates
all over the country; we are estab-
lishing national laboratories and test
houses to see that the products are of
good quality before they are exported.

Shri Hari Vishnu Kamath: Mant-
ram and tantram should go together.

Shri Manubhai Shuh: Both and
something more than that perhaps.

Shri Hari Vishnu Kamath:Jantar,
mantar and tantar.

Shri Ravindra Varma (Thiruvella):
Mr. Kamath is worried about tan-
trums.

Shri Manubhai Shah: Here also
" you cannot isolate quality of exports
from quality of internal production.
It is an interwoven thing. Foreign
trade is ‘only a part of the national
trade or national] commerce or na-
tional production. But certainly we
shall give priority to quality for ex-
ports. I am glad to say that very many
products, in fact, more than about 50
products have been brought under
the quality control and pre-shipment
inspection, and that in the next three
or four years, we want to cover as
much ground as possible. 1 would like
to appeal on behalf of’the House and
myself to the entire producing and
trading community and the industrial
community of this country to become
more and more qualityminded. That
is one single factor, as compared to
any other factor, which is the sine
qua mon for winning our Dbattle
against the stagnation of foreign trade
or the battle of enlarging foreign
trade by sufficient dynamism to cover
the lost ground over the last fifteen
or sixteen years or of the last one
hundred or two hundred years. What
we want to take up in the next fif-
teen years can be covered only if
quality-consciousness becomes a
mantram, as I said, of the foreign
trade or of the indigenous trade of
this country.
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Shri Hari Vishnu EKanpmath: It
should not be just a mantram, but it
should become a whole Veda.

Shri Manubhai Shak: But ideas
have legs, and if ideas pervade, they
get momentum, and, therefore, ideas
have -to be fundamentally nurtured
ang founded and embedded in the
great foundation of this country.
Otherwise, we just cannot make the
people quality-conscious.

I shal] now dea] with the individual
question ,which hon. Members have
raised. First, I shall deal with im-
port policy. My hon. friend Shri
Umanath suggested and many other
Members also had rightly pointed out
that there should be a remedy to the
several abuscs which are inherent in
foreign trade, such as under-invoi-
cing, over-invoicing, fake licensing,
various types of profiteering and
trafficking in licences and various
other abuses. Some of them have
been cnumerated by the hon Mem-
ber from the report of the Estimates
Committee. I can add another dozen
‘or two dozens, if my hon. friends
want, in regard to these abuscs, be-
cause these are all cross-sections of
the human weaknesses not only in
foreign trade but all along the gamut
of the profit motive that always bes-
tirs an individual. The remedy sug-
gestedq by my hon. friend from the
Communist Party was to nationalise
all foreign trade. If ever morality
can be re-established by doing that,
then, certainly, we would have tried
that or even thought of that consi-
deration. I do not think that this
particular vice which is very bad,
which cannot be tolerated, and which
should be fought, does not exist in
those economies where everything is
nationaliseq or where there is all
State trading. I am not trying to be-
little it, but I would like to say that
oversimplification of a solution is not
the best way- to tackle this problem.

The remedial measures must be
practical and pragmatic and ones
which fit in with the social and moral
environment of the country which we
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are trying to build up. We are a
dembocratic country and we are a free
country. We do want State trading
to expand, and I have been repeated-
ly saying so, and during the last
iwo vears, as the House has observed,
from less than about Rs. 30 crores,
we have come to about Rs. 150 crores
worth of State trading and I had
cautioned the entire trading com-
munity at the meetings of the Ex-
port-Tmport Advisory Council that
State trading shall expand, and ex-
pand in all the commodities where

bulk trading or canalisation or
high profits are involved in differ-
ent sectors, but we shall not

make it a mantram or make it
a dogma or make it a theory
of an ideologue that everything should
be under State Trading. As Shri
L. N. Bhanja Deo has rightly pointed
out, there are experienced private
traders and there are experienced
men in business with traditions of
hundreds and hundreds of years. We
should not bring all such products
under State trading; we just do not
want to displace all those people for
the sake of an idea or a doctrine. But,
at the same time, a balanced blend,
a healthy mixture of State trading
and healthy private foreign trade is
the only solution, in my humble opi-
nion, which my party has accepted,
and which, I think, the nation as a
whole has accepted during the last
several years and which 1 hope it will
continue {o do in the years to come.

My hon. friend mentioned various
figures about the profits made by
somcbody or the other. I do not
vouchsafe for those figures or for the
figures which my hon: friend Shri
Rameshwar Tantia gave. But it is
true that when a temptation is placed
on highly profitable items before
private individuals, whatever the
moral or ethical code you evolve,
whatever be the legal penalties you
may prescribe, these things would
happen; thercfore, it is better to take
away the temptation from them.
Therefore, I had mentioned last time
at the council meeting that we would
be seeking to canalise the highly pro-
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fitable scarce commodities in the next
few years into the hands of the State
Trading Corporation. We have taken
away several such commodities and
canalised them through the STC.
during the last two years, and more
commodities wil]l have to be canalis-
ed through the STC in the coming
years. That does not mean that the’
trade in private hands would dimi-
nish, because when the whole foreign.
trade is expanding, we shall use their
agencies also in a properly legal
manner and in the proper traditional
manner for internal distribution with
proper controls. Therefore, it is pot
as if the trade is being taken away
from one agency to another. But it
is good fo- their own reputation that
the State should come to their help
and distribute in such a manner that
the blame does not attach to them.

I would say in this connecticn that
the word ‘profiteering’ for 5 commu-
nity’s organisation is rather a mis-
placed word. If we charge in the
cemmunity sector or in  the State
trading sector a price which due to
the scarcity of that commodity in
market operation is x or a little less
than x, we do not charge the consu-
mer more than what woulgq be the
case if this agency would not have
intervened. If the consumey and the
importer were left to themselves, the
consumer would have to pay the same
or a much higher price. Therefore, 1
would not like to use the same word
‘profiteering’ for this national orga-
nisation. Now, there are about five
State trading corporations. It may
be that a few wmore commodity cor-
porations might come into existence
for some more items. Therefore, the
blessings of the House should be in-
voked, as far as I am concerned, and
as I can see it, on these STC opera-
tions in seveal commodities and the
profit which the STC has shown. Yes-
terday, I had pointed out that over
the years from 1956 to 1963 the trade
in the STC has increased almost
tenfold or it may be even fifteenfold .
in some items, and with a turnover
of Rs. 150 crores to Rs. 180 crores,
and with a gross profit of about
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Rs. 4} crores, a net profit of about
Rs. 1] crores is not something which
can be called unconscionably high.
And this is not something which can
be called as profiteering.

Shri Ramanathan Chettiar (Karur):
it is very poor.

Shri Manubhai Shah: 1 am glad if
somebody calls it ponr or if the House
calls it poor, because then we are
encouraged to see that more profits
would be made......

Shri Ramanathan Chettiar: There is
also the social objective.

Shri Manubhai Shah: There is also
the social objective, as my hon. fri-
end points out. The monev which
goes intn the hands of the STC comes
back to the country and it docs not go
into any private hands. Of course,
if there is any ccrruption, as undoub-
tedly there may be some, if therc is
any tvpe of nepotism, as undoubtedly
it may exist, if there is any type of
defalcation, if any cfficial in the STC
or any other such trading corpora-
tion—we hwe a numher of them now;
we have the Minerals and Metals
Trad'ng Corporation, the Handloom
and Handicraft Corporation; then, we
are having the Films Export Corpo-
ration, then we have the PBannna
Development  Corporation; we  are
having nearly five corporations now,
and 1t may bc tha*t more such cem-
modjty corporaticns may be set up —
is corrupt, and if any hon. Member
or any citizen of this couniry bhrings
it to our nutice or tn the notice ol any
of my coileagues *hat there is cor-
ruption in one particular case or in
many cases, I can assure my hon, fri-
ends that we shal] I2ok into them and
take the necessary action, I can as-
sure my hon. friend Shri Ram Sewak
Yadav that in regarq to the Rs.
50,000 which he mentioned with refe-
rence to the Poona Municipality,
about which 1 had already given an
‘assurance thai the police case is
going on, we shall tuke the necessary
action; we shall take every indivi-
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dual case and take the strongest ac-
tion possible against the defaulters.
But this is my impression—I do not
know how far I am right—that over
the years, gradually, the public offi-
cials of this country have behaved in
a manner which is much more res-
ponsive to the urges of this nation,
towards the sociaiistic objective, to-
wards the exparsion of the public
sector, and towards the expansion of
the  State trading  sector, and
they have acted more morally
than anyone else in this great task
that we have before us. Without
their co-operation, the Minerals and
Metals Tradirg Corporation could
not have workcd—the expansion of
the mineral ore, such as iron ore,
manganese ore or various other types
of ore and various important items
which they are canalising. We are
not, as Shri L. N. Ghanja Deo was
saying, like the particular firm with
two hundred years of experience.
We cannot compress human history
of 30 or 40 or 100 years into five or
ten years. And yet, these officials
within the smail periog of ten to if-
teen years since their entering into
business, have shown remarkable
flexibility and adaptability to the art
of management in industry and trade
in the pubiic sector and governmen-
tal corporations. I am saying this
because I find that on so many occa-
sions these officials are being run
down, T am not siding with them
when 1 say this, but I know them, in-
timately and I know their wo.k in
the governmental corporations, and

I know intimatelyv how most of
them are functioning, how honestly
most of them are function-

ing. If socialism is to come to this
country, if the public sector is to
expand, if State trading is to expand,
they are the bulwark or foundation
on which you can build the future of
this country. If certainly, any of
them is corrupt, we should catch
them and punish them,

Therefore, I would invoke the
blessing of my hon. friend Shri Ranga
who in season and out of season is
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saying that the private trade is supe-
rior to the public trade; I would like
to tell him that both public and pri-
vate trade have a definite place in
our economy and both will have to
grow in a healthy manner.

Shri Ranga: 1 hope that my hon.

frienq will continue to remember
what he has said last.
Shri Manubhai Shah: We always

remember that. Without that there
is no escape. We have always said
that there has to be the co-existence
of these two sectors.

Shri Ranga: But my hon. friend
wants the public sector to go on
growing, growng and growing. He
wants more and more power for
Government.

Shri Manubhai Shah: We are only
transitory people. We come and go,
but the country remains. Thercfore,
the main thing is that the basic poli-
cies must be such as are healthy and
strong.

1 was merely urging that the re-
medy suggested by my hon. friend
Shri Umanath was not the only re-
medy or the remedy suggestcd by my
hon. friend Shri P. K. Deo was not
the only remedy. The remedy is
something which the House on this
side, and the national party of the
Congress 'of this country has assum-
ed, and that is a good mixture bet-
ween the public sector and private
sector, between foreign trade in pri-
vate hands and foreign trade in pub-
lic hands, which alone in the long
run is paying.

As regards import licensing, a sug-
gestion has been made that every-
thing else is all right, but there
should be a high-powered commission
to go into the matter. I do not know
what that commission means. We
formulate the policy for the country
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according to the politics and ideo-
logies that we have placeq before the
country, and we go for their voles
every five years, How can the com-
mission be separateq from the group
which runs the Government or which
enjoys the confidence of the country
as a Government? If there are abu-
ses, we are prepared to go into them
and we are prepared to find reme-
dies for them. But it is not possible
to have any group of people who will
be uninfluenced or non-approachable
by any set of people or who will al-
ways do wonders. I do not know
who will guide them, how they will
evolve their policies, and how they
will integrate with various people.
Therefore, such types of suggestions
are impracticable......

Shri Ranga:
axe to grind.

They would have no

Shri Manubhai Shah: [ have mot
known of any man who has no axe to
grind. Some may do the grinding in a
more intense manner while others may
do it lightly. But I can assure him that
the Chief Controller’s office and the
»nnaratus we have evolved for imple-
maonting import and export policies are
receptive to suggestions. If the hcn.
Member can give us suggestions, we
are entirely at his disposal. We are
prepared to correct ourselves and im-
prove the working of the apparatus.

14 hrs.
On the general import policy, I
would only say this that defence

and export-orienteq industries are
going to receive the highest priority.
Requirementg of ~griculture and
plantationg will be met in full. The
cut in regard to small scale industries
shall be restored. As my hon, fri-
end, Shri Mathur ang others have
urged, we will try to see if we can-
not give them a little more this year
than otherwise because in whatever
little improvement that takes place,
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they should be the greater beneficia-
ries than others. Maintenance im-
ports wil] be maintained fully, bar-
ring, as I said. in respect of such
items which are manufactured indi-
genously, which will be cut down.

In respect of capital goods, I have
already mentioned that the figures

have gone up. We will try to give -

a little more for machinery and plant.
But we are going to cut down very
drastically the low priority items. Of
course, manoeuvrability in Indian im-
port policy is so little; wherever there
is no scope, whichever item is not
necessary for morce production, [for
the healthy growth of the national
economy, those will have to be cur-
tailed. That is the broad policy.

Even on the import of spare parts,
thin wall bearings and various items,
drugs, medicines, X-ray films, hospi-
tal requirements, various homeo-
pathic medicines. arms and ammuni-
tion—whose dealers have been depriv-
ed of their livelihood for yeari—we
will try to give a smal quota or small
percentage in the next import policy
which would be announced on the 31st
March. It will be announced on due
date and it will cover these matters.

An hon, Member said that three
items were left out in the Red
Book. There was no item lefy out
there. It is a comprehensive docu-
ment which contains all items, As
far as the actual users are conccrned,
it will depend on individual units.

Shri Hari Vishnu Kamath: Why
call it ‘Red’?

Shri Manubhai Shah: It is a his-
torical inheritance. If the hon.
Member likes, it can be of a different
colour, green or yellow.

Shri Hari Vishnu
should it be Red?

Kamath: Why

Shri Manubhai Shah:
all white,

Inside it is
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Shri Hari Vishnu Kamath: Is it in-
ternational practice or only national
practice?

Shri Manubhai Shah: No, no.

Shri Firodia (Ahmednagar): What
about machinery required for irriga-
tion?

Shri Manubhai Shah: Agricultural
irrigation and plantation machinery
requirements will be met adequately.
Whatever is made locally, will have
to be used. But where old machinery
is lying idle for want of spare parts
and they arc suffering, we shall try
to accommodate them, As I said, we
are going to give very high priority
in future to agriculture, plantation,
fertilisers, tractors and diesel engines.
Except those that are produced indi-
genously, the rest will have to be
met from imports,

Coming now to the question of cx-.
port promotion, stfficient has  been
said on the subject and I do not want
to say anything more cxcept to say

that we have got to have product-
wise studics. Wc¢  have alrcady
undertaken them. The Export Sec-

tor Committee of the Board of Trade
has been divided into small  sub-
committees, There this problem has
been intensively studied over the last
one year as to in which field we can
promote exports, by what products
and so on, because the ultimate instru-
ment in our handg is the individual
product, a compodium ef products,

Shri Ranga: Mica?

Shri Manubhaj Shah: 1 will come
to commodities a little later, I would
of course dea] with such an important
commodity like miees

On the export promotion side also,
I have spoken about incentives, that
we are not wedded to incentives. At
the same time, there is no country in
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the world which does or can do with-
out incentives. Any hon. Member
who examines this subject can find
that out.

An Hon. Member: Japan.

Shri Manubhai Shah:
Germany, most of the
countries do that,

Japan, US,
industrialised

Shri Morarka (Jhunjhunu): What

is wrong with it?

Shri Manubhai Shah: 1 am merely
explaining. There is some misunder-
standing in some quarters, I want
to make it clear that incentives are
absolutely important. But they are
not the only things on which export
moves. There are items which donot
need incentives. We do not give it.
We have shown in the Book that
about 80 per cent do practically with-
out any such assistance. We have to
see that they become more and more
economic in their cost of production.
We have to see to it that the need for
margin between  the international
price and the local cost of production
is reduced, But where it is neces-
sary, 1 give this assurance on behalf
of the Central Government, as 1 have
repcafedly done so, to all exporters
in this country that the Government
chal] stand by them, that we shall
see that the margin between the in-
ternational price and the local cost
of production is made up in one
form or the other by suitable {forms
of assistance, so that the foreign {rade
of the country does not suffer. This
is a very vital thing for which the
blessing of the whole House is re-
quired., This may be in wvarious
forms—it may be in the form of im-
port licence for raw materials, it
may be sometimes in cash. it may be
in the shape of income tax relief, it
may take the form of a drawback of
duty, in a compodium of 10, 20, 30
ways and forms of assistance,

The theory of incentives is that they.

have to be felt, but not seen. We do
not want to give an incentive which
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can be calculated at once, and the in-
ternational price affected. I{ has to:
be felt but not visible, so that nobody
can calculate in advance what the
total packet of incentive will be. It
has to remain divided into several
compartments, so that even the in-
dividual who exports is not able to
calculate and pass on the information
to the foreigner,

This is the incentive theory we are
following in India, unlik2 currency
retention recommended by the Muda-
liar Committee, nor the voucher sy-
stem which Pakistan is following, nor
the currency retention system which-
Japan, France and various other coun-
tries are following. We try to pro-
vide the raw materials for the larger
production of the generic group of in-
dustries, so that those units can uti-
lise them. the machinery and capital
goods, so that the various units in
this country could modernise them-
selves and make themselves more
and more up-to-date, so that we are
not caught up in the vicious circle of
obsoiescence plaguing the national
economy.

These are the broad fcatures of the
incentive policy,

Shri Morarka: Why be so apologe-
tic about it?

Shri Manubhai Shah: ] am merely
trying to explain to those hon.
friends who have not got Shri Radha-
shyam Morarka’s understanding of
this problem. We are in g wide
country, Therefore, we have to
explain the situation in the best pos-
sible manner, that incentives are
inescapable, we are not the only peo-
ple taking resort to them,— they are
absolutely unavoidable for the pro-
motion of exports, for the healthy
growth of the national economy and
for bringing down the cost of pro-
duction as well as maintaining best
quality production.

There were many products which
were imported accounting for more
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than Rs. 20 crores of goods, bascd on
actual users’ licensing, without doing
any service to the community. For
correcting this situation, for switch-
ing back. there has to be 4 hcalthy
link forged between exports and im-
ports, in order to see that production
looks up, in order to see that exports
are augmented and imports are finan-
ced out of export earnings,

Coming to the commodity patterns,
yesterday 1 had occasion to suggest
that we are trying to see that the
Tea Board functions in a more effec-
tive manner. We have taken note
of the comments made by Shrimati
Akamma Devi, who has been taking
keen interest in the small growers
who form the bulwark of the plan-
tation industry, whether it is tea,
rubber or coffee. Here we have ac-
cepied those suggestions. The Tea
Board has teken various steps. We
have asked the five States to utilise
the agency of the co-operative banks
of the States to give finance to the
small growers, because the Tea
Board cannot give finance direct to the
small growers., We are awaiting the
concurrence of the State Govern-
ments, because the. have to agree.
We are prepared to transfer  money
as required by the Madras Govern-
ment, Kerala Government, Assam
Government, Bengal Government
and Punjab Government. The Tea
Board and the Coffee Board will
transfer funds so that from the agri-
cultural co-operative banks this as-
sistance can be given to the small
growers. That is the best agency.
In this respect, the suggestion of
Shrimati Akamma Devi has bcen
most welcome, We have taken action.
1 hope the State Governments will
respond soon, because we have got to
wait for their concurrence. Without
the transferee’s consent, we cannot
transfer money because they have
to deposit it in some bank account
and then utilise it..

As regards co-operatives, we have
four co-operatives of small growers:
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another six are on the anvil. If
hon. Members coming from different
regions want more co-operative fac-
tories, we are prepared to establish
them; we are prepared to give as-
sistance for the purpose. But the
co-opcratives have to be rup by the

co-operators, We can only give
financial assistance,

Regarding the three plantation
schemes, I have great hope in the
hon. Finance Minister. We have
been urging that these plantation

schemes should have more incentives
because g plantation takes 7, 8 or 9
years to yield. I hope sooner or later,
something will be done. The question
is whether the cost on these new
plantation schemes should be debited
to capital account or revenue account.
We have been urging that in respect
of a piantation, even though the land
may be new, it is on land which had
been fallow that the replantation has
to be done. So in the technical
definition in the Board of Revenue,
they should be given the benefit of
the revenue account. That has been
the consistent proposal from the tea
and other planters. We hope a final
decision will be arrived at on this
soon.

Some relief on cxtra production as an
incentive in the form of excise rebate
wouid also be considered, and I hope
some steps will be taken to give suit-
able incentives to the planters in this
country who are really producing
very good wealth by way of foreign
exchange. o
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On agriculture there is no tax of that
nature. How many agriculturists pay
income-tax? We are on a different
thing altogether, and I would not like
to combine so many things at this
juncture. In regard to plantations,
certain suggestions were made in the
House about revenue and capital ac-
count and some extra incentives for
larger production of crop, and I
assure the House that they would be
considered in a most favourable
manner.

An Hon. Member: What i3 the part
played by the Agricultural Refinance
Corporation?

Shri Manubhai Shah: Again, we
should not combine them, because
plantation crop is very capital-inten-
sive. The crop comes out after eight
or ten years, and there is no return
for the whole period, as in the case of
tea or coffee or rubber. It is not like
rice or wheat or cotton where you get
the return the very next year.

Shri Hem Raj made some sugges-
tions. I can assure him that those
suggestions are really ours which we
sent to the Punjab Government. As
soon as the Punjab Government gives
their approval, we shall go ahead with
them.

Regarding textiles and jute, I have
covered them yesterday. We shall
keep a watch on the export perform-
ance of these industries and see that
they contribute materially in future.

It is the good luck of the country
that Indian tobacco is finding very
wide acceptance in the foreign mar-
kets. In the last one year since we
put the support prices on exports,
exports have gone up by Rs. 4}
crores, from Rs, 19 to 23} crores,

Shri Hari Vishnu Kamath: Chewing
tobacco and snuff also?

Shri Manubhai Shah: They are
only small components, The main
component is Virginia flue-cured and
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air-cured tobacco. In this connection,
I would advise my friends from

Andhra that they should carry the
message to the growers that what is
wanted is the medium and lower
grade, not so much the higber
grade, because the taste has to be
develoed the world over. It is not
as if we arc giving up high grade
Virginia, but you cannot just deve-
lop a market for the higher grade
overnight, when the world demand
is greater for low and medium gra-
des. It is true that the higher grade
gives them ga little more price, but
let us go slowly and steadily,

Shri Ranga: It is all a joint pro-
duct. All the three are together,
and only in the grading you get the
difference.

Shri Manubhai Shah: But in the
process of manufacture, more air-
cured should be produced as com-
pared to flue-cured. Therfore, we
should concenirate on those products
for which we have a speciality. Flue-
cured tobacco is made by Rhodesia
and various other African countries,
and it has to face a dumping situa-
tion,

So I can assure my Andhra friends
that we are taking all steps to pro-
mote larger and larger sales of to-
bacco. Secondly, as Shri Ranga
pointed out, when I go to the Gene-
va conference, I shall also speak to
others. We have already spoken to
the East European countries, eight of
them which have State trading, to
buy more,

We have lifted the trade limit over
tobacco and mica so that the East
European countries may buy more If
there is any local distress, we have
requested the Andhra Government to
arrange to advance money through the
Stale Bank and other banks to the
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growers. Last year, as the House will
recall, we had brought a Bill to amend
the Warehousing Corporations Act, and
brought tobacco and other products of
foreign trade under the Act. The
idea wag that as soon as the Andhra
and other State legislatures approve
it, Parliament will have the right to
empower the Central Government,
so that banks can give credit advance
against hypothecation of such crop,

Shrimati Yashoda Reddy (Kurnool):
‘What about the bringing down of the
price of high grade and bringing up
the price of low grade?

Shri Manubhai Shah: That is a
matter of high technicality. If we
try to interfere too much with the
price mechanism it might not pro-
duce the desired result, and we might
lose all along the line, but all these
matters can be studied.

As the crop is now giving favour-
able response. we are trying to ap-
point a small working group repre-
senting my Ministry, the Food and
Agriculture Ministry, the Planning
Commission and the Finance Ministry
and the few States concerned with
tobacco, to see what type of mea-
sures we should undertake next year,
so that thig type of difficulty of there
being a larger crop and not so quick
off-take may be properly remedied,
as we did in jute operations. I do not
know what will be the nature of the
operations, but we do want to support

the growers of tobacco as much as
‘we can,
Mr. Deputy-Speaker: It is time.

Shri Hari Vishnu Kamath: You
cannot restrict him. He as a Minister
must make a full statement,

Mr. Deputy-Speaker:
reminding him,

I am just

Shri Manubhai Shah: So many
questions arise when I am speaking. .

Shri Hari Vishnu Kamath: He has
to answer all the points,
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Mr. Deputy-Speaker: He may take a
few minutes more.

Shri Ramanathan Chettiar: He is
earning a lot of foreign exchange.

Shri Manubhai Shah: Not by talk-
ing (Interruptions),

ot arnt (feqre) : SaTERYT HET-
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He calls me a pickpocket. It is um-
parliamentary.
st TwdEw AIRA AT
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FIAN L | SAFTATAT IT FIAR
ER

= ar o fedt a7 @qre,
IEH gF TAT A AT dT ST
C i -1 (Interruptions).

Shri Tyagi: That was our love
affair. He has nothing to do with it.

Shri Kapur Singh: The hon. Mem-
ber did not call Tyagiji in person a
pickpocket, but he was referring to
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the hon. party which he belongs to
as a party of pickpockets.

Mr. Deputy-Speaker: It does not
add to the dignity of the Member or
the House by wusing such words.
Please withdraw.

Shri Kapur Singh: A party can be
given a name.
Y ATy : ITTeA wEEA, IRiA
TR ATFAAT G | ag Y qraw AT
=fed

oft TRATE A ITEqE HE)-
2, AAATA O AT A I HT AFFAT
T FEr 2, AfFR F 3T FT AT 4T
ZfF Zr 7 2 {7 298 2 H I©
AN ATE-FAC 2, AT 3 FeraaT
F, TR AE |
Mr. Deputy-Speaker: Will
please withdraw those words?

you

AR FTEr F1 WS ATIH AT
-fer

st arrey . s arem 7 fEdr
st erviy ¢ F o qrow Fav § )

Shri Manubhai Shah: 1 was saying
that in tobacco there is no bar—some-
times there appears to be some mis-
understanding—to growers exporting
directly. Export is free. Anybody
can directly explore the world
market, and need not depend upon any
established or traditional exporter.
The producers themselves can export.
There is no restriction whatsoever.
Export is totally free.

In view of the rising good crop of
tohacco, we propose to send three or
four delegations to different parts of
the world. in which we shall take
both growers and exporters, so that
they can explore the various markets
in the world for high, medium and
low grade.
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In the case of mica also, we have
taken a revolutionary step this year
and brought about the floor prices for
splittings.

Shri Ranga: Those steps have come
in the way.

Shri
have not come

Manubhai Shah: No, they
in the way. All

haste is not speed. Therefore,
let us go properly, and you will
see that these steps, if we keep

a little patience, will produce at least
Rs. 3 to Rs. 4 crores more for the
mica miners and producers, because,
after all, there are world monopolies
in this, importers from foreign coun-
tries.

Shri Ranga: You have the mono-
poly in this.

Shri Manubhal Shah: I am talking
here of the few foreign buyers all
over the world who have depressed
the price of mica, and made it totally
uneconomic for us. If, hon. Members
go to the mica miners as I have gone
several times, they will find that
their plight is absolutely pitiable, be-
cause the margin that the mica miner

gets is so little that he has hardly
anything left to give to labour.
Therefore, we have brought about
reasonable prices, and at those

prices transactions are taking place,
and if we have a little patience, the
mica trade will become much healthier
as a result of the steps taken.

Shri Ranga: In the meanwhile, to-
day there is unemployment, huge ac-
cumulation of stocks. They do not
know what to do. they do not get
accommodation from banks,

Shri Manubhai Shah: They are get-
ting accommodation from banks.

Shrimati Yashoda Reddy: I do
agree that the price fixed by Govern-
ment is very reasonable, but there is
a lime lag before the small produrers
are able to get the market. Will
Government do something in bet-
ween?
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Shri Manubhai Shah: That is what
I am saying. The hon, House and the
Members who, naturally, are very
much interested in this, should keep
a little patience, because the exports
from Bihar are Rs, 9 crorcs, and by
and large the Bihar miners are
highly satisfied. From Andhra, the
figure comes to about Rs, 2 crores in
which only a small proportion is
from export of mica waste. Some of
these friends are in a little distress.
It is to these friends that we are try-
ing to advance money. From Rs.
100 per ton, we have brought up the
floor prices to about Rs. 200 per ton.
The return will come if we wait for
some time,  You are having a battle
against importers who have monopo-
lised the whole trade and deprived
your country, looted it left and right
over the years. For 30 long years,
the price has not gone up. (Inter-
ruptions.) If we cannot sustain our-
selves for some time we will be pros-
trating at their feet. I want the
blessings of the House and the under-
standing support of every hon. Mem-
ber.

Shri Ranga: In the meanwhile

you should sustain them.

Shri Manubhai Shah: The com-
munity should sustain them. We can-
not sustain everybody: the philosophy
to which the hon. Member subscribes
does not want the Government to in-
tervene. We are trying to intervene
and we will help as much as practi-
able.

Shri Ramga: You have fixed a
price; you have prevented them from
exporting it; you have fixed it at a
high level, far above the world
price and you go on saying in regard
to other commodities that the price is
low . . . (Interruptions.)

Shrimati Yashoda Reddy: I also
come from that area and I may say
that these people are very much plea-
sed with the prices. They only want
that Government should look into
their case. ... (Interruptions.)
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Shri Manubhai Shah: If the hon.
Member has de'~'ls, we can discuss
it later on; I cannot take the time of
the House on this matter. This
matter has been dealt with over the
last two years in consultation with
foreigners and hon Member may
kindly bring the cases they have and

we will try to give them as much
help as we can,
Shri Kappen  mentioned about

rubber, I may assure him that even
with the synthetic rubber factory.
our total requirements of rubber are
not going to be met, Tyre and
transport industry requirement is
120,000 tons as against the production
of 37200 tons. From 1952 to 1961,
rubber was stagnant producing round
about 24-25,000 tons. In the last
two years the Rubber Board has
done good work and production went
up to 31,000 tons in 1961-62 and to
37,000 tons in 1962-63. Instead of
spending foreign exchange and im-
porting natural rubber from abroad,
we established the gynthetic rubber
factory which consumes only power
alcohol, it will save foreign exchange
to the tune of about Rs 5to !0
crores. New plantations of naturaj
rubber do not come up overnight;
we have 3lso no extra land, Bven
last year we had to import na u:al
rubber to the tune of 35,000 tons....

(Badagara):
rubber is

Shri A. V. Raghavan
The import of natural

Shri Manubhai Shah: We need the
natural rubber and also the synthe-
tic rubber, In addition to this,
small quantities of natural rubber
will be allowed to be imported from
foreign countries. The Ministry con-
cerned is the Ministry of Petroleum
and Chemicals. Actually the manu-
facturers were not lifting natural
rubber: in order to see that both
I13GqNI I1dYjuls Aue Jaqqnu [ermnijeu
are lifted we have to compel them to
produce receipts that they have lifted
80 much of indigenoug natural rub-
ber and synthetic rubber. We come
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in merely to see that not more than
the basic minimum foreign exchange
is consumed. I can assure the House
that the import of natural rubber
will be to the least extent possible.

M hon, friecnd from Mysore men-
tioncd about cardamom. In this very
Scssion 1 wil] try to bring in a Bill
‘to set up a statutory cardamom board.
1 hope the growers and producers wil]
‘welcome this move. Cardamom price
was Rs, 4 per kilo and my friends were
not satisfied with it; we have set it
at Rs. 12, three times more but the
complaint is that it should be Rs, 14
and not Rs. 12, We should not push
‘prices to unrealistic limits. We have
to see the mnuances of the foreign
trade and settle the prices at practic-
able levels. I can assure the cardamom
growers that we have tried to buy and
give them support. There was a ques-
tion from Mr. Hazarika: why carda-
mom money is shown in the debit ac-
count and not in revenue account. It is
because the. stocks have been purchas-
ed in the last three months; when
‘they will be sold in the coming
months and get converted into
cash by sale it wil] be shown on the
revenuc side also,

We are with Mr. Deo in protecting
‘wild life. We were exporting croras
worth of pythons, lizard skins and
ailigator skins and various other
‘things. It is not as if by stopping ex-

ports, clandestine killing will go
‘down.  Actually today within the
‘counlry itself, large quantities of

‘these are consumed. Ninety per cent
-of the peacock feathers .

Shri Hari Vishnu Kamath: It is
‘the national bird of India.

Shri Manubhai Shah: It is the
‘nationa] bird and we are all national
-citizens of this country, We see that
peacock feathers are being sold in
¢Gujarat, in Rajasthan and in other
'parts also; today there is no law to
wprevent it. Estimate of exports in
this commodity is only Rs, 5 lakhs.

2510(Ai) LSD—5.
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So, it is not exports that leads to
clandestine killing. In fact the West
Bengal Chief Minister told me that
hundreds of skins of pythons are go-
ing away, smuggled to Pakistan and
we could not stop it. So, I feel that
the wild life board shoulq take @
positive attitude and develop these
things more. We should give them
facilities, loans or anything they want,
for tanks, etc. so as to breed more
of such wild life.

Shri P, K, Deo:
porters.

It is for The ex-

Shri Manubhai Shah: Exporters
cannot do this because 90 per cent of
the production is consumed localiy
or smuggled away.

Shri P. K. Deo:
breeding farms.

They can start

Shri Manubhai Shah: Why not do
it at nationa] level through assistance
from the Board? They are required
for the country’s consmption also.
Wild life board should try to promote
and not prevent. Let not the promo-
tional aspect be neglected. We must
stop clandestine killing by all means.
(Interruptions.)

My request is that export trade
should mot be taken too lightly and the
products for which there can be
characteristic growth in tropical eli-
mate should be promoted by larger
production rather than having a
negative approach to it. My request
to the Board is to promote these things
so that with co-ordination between
local consumption and the foreign
trade, we can produce more, use more
and export more,

There was a question about the
Asian Institute in Bangkok. We are
part of the ECAFE and we have tpo
make contribution from this country.
This is an international institution.
Just as we enjoy the establishmeny of
severa] institutions here, this is onp
institution which we have to finanse.
That is why we are paying for if,
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[Shri Manubhai Shah]

I do not want to take any more time
of the House. I had spoken a great
deal yesterday about the World Trade
Conference. I have taken note of all
the suggestions made by Mr. Peter
Alvares ang other friends such as Shri
Heda, Shri Mathur, Shri Kappen, Shri
Bhanja Deo and Shri P. K. Deo and
Shri Umanath. I can assure them that
the cause of the less developeq coun-
tries is the cause of India. Even if
in one particular thing the Indian
interest is being hurt, we are not
going to take the line that the Indian
interests alone are paramount, What
is paramount is that the hungry bil-
lions in the under developed countries
should get a real chance of their life
to have a share in the international
cake of world trade so that their
economic progress is ensured, Even if
some sacrific to the Indian interests is
meeded we are prepared for this sacri-
flc for the larger good of the world
development. I hope with the support
we receive from less developed coun-
tries, we will do our best to win the
Struggle in intemational trade. Fortu-
mately, the industrialised countries
are also coming round and they are
also looking to these problems with
gympathy. There are no two camps.
It is part of the same human family
wder the UN umbrella, struggling
with these problems. I am quite sure
that social justice wil] prevail and
world consciouness in favour of the
less developed countries will prevail
ang we shall over the years get the
barriers gradually removed so that the
doors of foreign trade expand wide
in favour of the less developed coun-
tries,

shri P. K, Deo: I want to put a

question,

Mr, Deputy-Speaker: Nothing now,

$hri Hari Vishnu Kamath: It |is

always allowed.
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Mr. Deputy-Speaker: I
allow another speech.

cannot

Shri Hari Vishnu Kamath: Not a
speech, only a question for clarifica-
tion.

Shri P. K. Deo: As soon as the
quota of 2 million peacock feathers
was increased to 5§ million, we got
reports of indiscriminate killings in
Rajasthan and Gujarat, where people
would be lynched if they kil] a
peacock. As soon as the quota...

Mr. Deputy-Speaker: What is the
clarification he wants from the Minis-
ter?

Shri P. K. Deo: Whether my state-
ment is correct.

Shri Manubhai Shah: Every statz-
ment cannot be checked,

Mr, Deputy-Speaker: If he has any
other question he can ask him.

Shri P. K. Deo: Ag soon as the
quota of 100 skins of crocodile and
python and lizard was increased to
250, the Reptile Skin Exort Associa-
tion of Calcutta said, “we can export
five thousand skins every year”, So,
if in this way these exporters will
be encouraged, then I cannot under-
stang it, because whatever be the
steps thay the Board may take, they
can never stop the depletion of wild-
life in this country,

Mr, Deputy-Speaker; He has not
put any question.
Shri Manubhai Shah: Shall I

answer it, Sir? Only one sentence.
Regarding peacock feathers, the
actual export has been less than 14
million, against g quota which the
Board itself has agreed to, namely 2'5
million. It is for the House to judge,
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when the export has been of the
order of 40 per cent, whether more
killing has been encouraged because
of this.

About skins, my hon. friend can
go to Calcutta. About five thousand
skins are |ying there. (Interruption).
That is what I am trying to point out,
that a quota has been issued; the
skins are lying there. Therefore, it
is not mere export quota which en-
courages or discourages killing, What
is needed perhaps is a more rational
policy of promotion of wild life, so
that all can gain ang wild life is not
destroyed but preserved anq promot-
ed,

Mr. Deputy-Speaker: Shall I put
all the Cut Motions to vote?

Dr, M. S. Aney: 1 wish to with-
draw my Cut Motion, No. 21.

Mr. Deputy-Speaker: Has the hon.
Member leave to withdraw his Cut
Motion?

Some Hon. Members: Yes.

The Cut Motion was, hy leave, with-
drawn

Mr. Deputy-Speaker: I shall now
put all the other Cut Motions,

All the other Cut motirms were pu
to vote and negatived.

Mr. Deputy-Speaker:
is:

The question

“That the respective sums not
exceeding the amounts shown in
_the fourth column of the Order
Paper be granted 10 the President
to complete the sumg necessary
to defray the charges that will
come in course of payment during
the year cnding 31st gay of
March, 1965 in respect of the
heads of demands entered in the
second column thereof against
Demands Nos. 64—66 and 131 re-
lating to the Mnistry of Interna-
tional Trade.”

The motion was adopted.

[The Motions
Grants which were

of Demands for
adopted by

PHALGUNA 27, 1885 (SAKA)
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the Lok Sabha are reproduced below
—Ed ]

DEMAND Np.64—MINISTRY OF INTER-
NATIONAL TRADE

“That 3 sum not exceeding
Rs. 30,52,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay=
ment during the year ending the
31st day of March, 1963, in res-
pect of Ministry of International
Trade.”

DEMAND No0.65—FOREIGN TRADE

“That a sum not exceeding Rs.
8,55,56,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Foreign Trade’

DEMAND No0.66—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF INTER-
NATIONAL TRADE

“That a sum not exceeding Rs.
2,92,88,000 be grantedq to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Other Revenue Expendi-
ture of the Ministry of Interna-
tiona]l Trade’.

131—CarPiTaL  OUTLAY
INTERNATIONAL

DemAND No.
OF THE MINISTRY OF
TRADE

“That a sum not exceeding Rs.

55,00.000 be granted to the
President to complete the sum
necessary to defrary the charges

which will come in course of pay~
ment during the year ending the
31st day of March, 1956, in res-
of ‘Capital Outlay of the Ministry
of Internaticna) Trade’,





